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ClVIL APPEAL NQ(s). 3734 OF 2000

MARUTI UDYOG LTD. Appel I ant (s)

VERSUS

SUSHEEL KUMAR GABGOTRA & ANR. Respondent ( s)

(Wth office report )

Date: 21/03/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE TARUN CHATTERJEE
For Appell ant(s) M. Raju Ramachandran, Sr. Adv.

M. Pranod Dayal , Adv.

For Respondent(s) M. T.S. Doabia, Sr. Adv.
M. Manpreet Singh, Adv.

Ms. Manj ul a Qupta, Adv.

M. N. Ganpathy , Adv

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Argument s hear d.

Judgnent reserved.

(Shashi Sareen)

Court Master

(Vijay Aggarwal)

Court Master
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